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THE DEPUTY MINISTER IN 
THE MINISTRY OF HOME AF
FAIRS (SHRI F. H. MOHSIN): (a) 
Yes, Sir.

(b) and (c). A statement giving the 
names of the prisoners who will be
come eligible for release from the jails 
in the Union territory of Delhi, after 
the grant of remission on the occasion 
of 2Sth Independence Jay anti, and who 
would be released on the 15th August, 
>972 is laid on the Table of the House. 
[Placed in Library. See No. LT 3322/ 
721.

A statement showing the names of 
prisoners undergoing lite imprison
ment, who would complete their sent
ence after talcing into account the spe
cial remission granted on the occasion 
of ?5th Independence Jayanti, is laid 
on the Table of the House. \ Placed in 
Library. See No. LT 3322/72]. Ac
cording to the provisions in the Punjab 
Jail Manual applicable to the Union 
territory of Delhi, the cases of these 
prisoners will be put up before the 
Revision Board. Their cases for pre
mature release will be decided on the 
recommendations of that Board. 
Hence these prisoners will not be 
released on the 15th August, 1972.
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Setting op of Committee for 
Homing Polky

1416. SHRI P. M. MEHTA:
SHRI SHR1KISHAN MODI:

Will the Minister of PLANNING 
be pleased to state:

(a) whether the Union Government 
have set up a six-member Committee 
to formulate Housing Policy guide
lines;

(b) whether those recommendations 
will be incorporated in the Fifth Five 
Year Plan; and

(c) the time by which the Com
mittee is likely to submit its recom
mendations?

THE MINISTER OF STATE IN 
THE MINISTRY OF PLANNING 
(SHRI MOHAN DHARIA): (a) to
(c). The Planning Commission has set 
up a Steering Group on Urban Deve
lopment, Housing and Water Supply 
in connection with the formulation of 
the Fifth Five Year Plan. This Steering 
Group would inter alia suggest mea
sures for formulating housing policy 
guidelines. The recommendations of
this Group would be taken into consi
deration by the Planning Commission 
while formulating the Fifth Five Year 
Plan.
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Import of Computers
1418. SHRI SHIV KUMAR 

SHASTRI: Will the PRIME MINIS
TER be pleased to state:

(a) Whether India proposes to esta
blish contacts with various countries in 
order to have collaboration with them 
in the field of computers and if so, the 
names of the countries;

(b) Whether so far computers made 
only in U.S.A. and U.K. are being 
used in India; and

(c) Whether Government propose 
to import computers from U.S.S.R. 
and il so, the reasons therefor?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF
FAIRS (SHRI K. C. PANT) : (a) to
(c). Most of the computers in use in 
India arc of U.S. and U.K. origin, 
though a few computers made in USSR 
and some manufactured indigenously 
are also in use.

However, it has now been decided 
as a matter of policy to set up indigen
ous production of computers and peri
pherals in the country to achieve self- 
reliance in this area at the earliest. For 
this purpose, it is being investigated as 
to the specific area's in which foreign 
collaboration and/or assistance is re
quired and from which country or 
countries could it be obtained on 
favourable terms. In order to investi
gate the possibility of obtaining know
how for establishing manufacture of 
computer peripherals from USSR or 
East European Countries, a team of 
Computer Experts is currently visiting 
those countries. The possibility of im
port of computers from this area to 
meet the difference between our most 
immediate needs and the output from 
indigenous production is also being 
explored by this delegation. If succes-
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sftal, this will enable import of sophisti
cated items from Rupee Currency 
sources, thus enabling saving in free 
and hard currency. Correspondingly, 
possibilities of exports to this area to 
balance-trade will also be explored.
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Reborn of Rebel Nagas from China

1419. SHRI VIKRAM MAHAJAN: 
Will the Minister ot HOME AFFAIRS 
be pleased to state:

(a) whether Government are aware 
that Mr. T. H. Moba, Ambassador of 
the “Federal Government of Nagaland” 
to China returned to Nagaland with 
about 70 Nagas;

(b) whether 50 Nagas hostiles armed 
with automatic weapons entered the 
Tamenglong area of Manipur and had 
an encounter with the security forces; 
and

(c) the reaction of Government 
thereto and the action taken in this res
pect?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF
FAIRS (SHRI K. C. PANT): (a) 
Government have seen a Press Report 
to this effect.

(.b) There are reports that about 50 
armed Naga rebels entered Manipur 
in ones ard twos and subsequently pro
ceeded through Tamenglong area of 
Manipur towards the Kuki-Zaliang area 
of Nagaland. There was no encounter 
between the Security Forces and the 
returning gang of Naga rebels.

(c) Governments of Nagaland and 
Manipur and the Security Forces are 
alive to the situation and are carrying 
out intensive patrolling and are main
taining utmost vigilance.

Special Schemes for Providing 
Employment to the Educated 
Unemployed in West Bengal

1420. SHRI MADHURYYA HAL
DAR : Will the Minister of PLAN
NING be pleased to state :

(a) whether the West Bengal Gove
rnment has prepared any spcci&l sche
me for employment opportunity for 
ten lakh educated unemployed persons 
of that State and requested the Central 
Government to bear the entire financial 
responsibility; and




